CEMNTRAL SOMINISTRATIVE TRIBUNAL
CALCU" TA BENCH

C.A 68 of 1996  Date of Order : 27-61996 -

Present - Hon'ble Dr, B,C, Sarma, Member (A)
Hon'ble M, P, Dutta, Member (J)

SWAPAN KR, GHCSE
..;Vs-n )

- UNIQN OF INDIA & ORS

For applicant™ , In person, |
For Respondents ¥s, U, Sanyal, Cdunsel; |

| vhen the admission hearing of the matter was t aken up,
ke find that although the copy of the reply has been filed i
Court, no such copy has been served on the applicent, In this
case, the applican'ﬁ himsalf appears, We, ‘cheréfore, direc,tv
the respondents to serve immadiately a copy of the reply filed
in court on the applicant, | |
2, The spplicant wants to move a I\nsc Application for

Interim

~grant of anakhor stay on the ground that some ad-hoc appoint«

- mant s !aave either bestnguupivcn or going to be glven by.t uﬂ@ res-
'pondents to some persons Wwl0o are Junior to the appllcant )
allewy the prayer of the appllran'i. Meanvhile, the interim ‘order
Passed on 16-2-1996 shall continue till the next date of admio
ssion hearing which is fixed on 5—8-1996 fithin thet u:n“e, Lhn

*

respondents shall also file reply to the M A, if they so like,

w

3. Plain copy be supplied to both,the partles
(P, Duifa) | - B.C, Sarma) '

Vamber {5 ' o Member (4)



